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CENTRAL ADMINISTBATIVE TRIBUNAL

BANGALORE EENCH

Second Floor,

Commercial Complex,
Indiranagar,
BANGALORE~ 560 033,

Pated: 14 DF ( 1994

APPLICATION NO: 328,572 to 591 of 199%4.

APPLBCANTSh-Sri.S.B.Mitbavkar and thirteen others.,

RESPONDENTS ;

Subject ;-

O
l5 H&

“Ferwarding nf cepies of
Central Administrative

*= The Dy,Secretary,Deptt;of Revenue,M/o.Finrarice,
New Delhi and four Others.,

Sri.H.S.Ananthapadmanabha, Advocate,

- No.108,§.H.C.S. Laoyout,Third Stage,
Fourth Block,basavewaranagar,

Bangalore-560 079.

The Collector,
Central Excise,
Jueen's Road,

Post Box NOo54OOD
Eangalore-56G 0OOl.

Sri.M.S.Fadmnarajsiah,

Sr.C.G.S.C.High Court Eldg,
Bangalore-5t0 001.

the Order-~ passed by the

Tribunal,Bangalare.

by this Tribunal in the. .

: e. agbove
) on 24th -, 1894,

ﬁ«( aly %éﬁ?
CZ; | qﬂw/ DEPUTY REGISTRAR

JUDICIAL BRANCHES,
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' CENTRAL ADMINISTRATIVE TRIBUNAL, BANGALORE BENCH,BANGALORE

ORIGINAL APPLICATIONS NUMBERS 328, 579 TO 591 OF 1994

-

THRUSDAY, THIS THE 24Td DAY OF NOVEMBER,1994

eir.Justice P.K.Shyamsundar,

rir.T.V.Rawmanan,

S.8.Mitbavkar, '
S/o0 Bhikku D.Mitbavkar,

0/0 the Assistant Collector of
Central Excise, Central #evenue
Building, Attavara, ‘
HMangalore-575 001.

D.V.Daivajna,

S/o V.D.Daivajna,

3‘

~l

U/o the Assistant Collector of

+Central Excise, Central Revenue...... .......

Building, Attavara, .o

ilangalore-575 001. ’ﬂwA*=v;§,;;i

K.Chandran, - :

S/o K.S.Krishna Pillai,

0/o0 the Additional Collector of
Customs, New Customs House,
Panambur, Mangalore-575 010.-

G.Shivashankar,

S/o B.Gangadharaiah,

O/0 the ndditional Collector of
Customs, New Customs House,
Panaubur, riangalore-575 ulO.

«.G.ohastry,

S/0 Ganappa Shastry,

U/o the aAssistant Collector of
Central pxcise, Central gRevenue
suiluing, Attavara,
sangalore-575 001,

f1.Shanta bpai,

W/o0 Gopalakrishna,

0/0 the Assistant Collector of
Central Excise, Central Revenue
puilding, sattavara,
riangalore-575 001.

Sayeed-Ur-Rahauan,
S;/0 Abaul Gaffar,
O/0 tne Superintendent of Central Excise,
rolar Range-I1I, BE{1-KGr,

Kolar - KGF - 563115.

Ouar Sneriff,

3/0 x.Abdul Vahab,

U/0 the Additional Collector of
Customs, new Custows house,
Panambur, riangalore-575 01C.

Vice~Chairman.

Member {A)

. Applicants {Contd..}
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R.¥.Shejakar,

S/0 N.B.Shejukar,

O/o the Assistant Collector of
Central Exci.se, Centrc.l Revenue
Building, At-:avara,
tlangalore~575 001.

N.L.Narasimhimurthy,

S/o n.Lakshuinarasimhujah, -
.0/0 the Additional Co.lector of
Custoas, new Customs .louse,
Panambur, iigngalore-575 010.

V.Ramadas,

S;/0 S.n.Veanata ‘Rao,

0/o the Assistant Collector of
Central Excise, Centril Revenue
Building, attavara,
rangalore-575 (01.

F.A.nartha,

b/o Arokaisvamy,

:0/0 the Assistant Collector of.

| Central Excise, Central Revenue
puilding 4, Altavara, . miuki oy
udnsalore -5¥5 00L. DPPRUPRINE S

POt

M.D.Cninnapga, :

-S/o 1i.K.Devaiah,

O/o the Ass.istaut Coilector of ) :

Central 'Lxc.se, Central Revenue ' '
&, Attavara,

Mangalore-575 OO01.

Jayashetty, )

S/o Tilimaaiah Shetty, ' '

U/o tne Assistant Co:lector of ’

Central Excise, Central Revenue -

Builaing, Attavara,

sangalore-375 vul. .. Applicants in
' A.i0s.326, 579 TU 591 OF 1594

{b: Advocate Snri i.S.Ananthapadmanabna)

V.

: beputy Secretary,
- Governiment of india,

rlinistry of Finance,
Departawent of Revenu:,
Ad-114, w~orta Block,
wvew velni-. 10 QUlL.

Collector,

Central bxgise,
Queen's Road, £2.D.uG.
tangalore-,600Ul.

5400,

Additional peputy Callector \f a vV}
Lricise 3

Queen's goud y PuBohG. 5400,
Eansalore—BbO 001.

Collector,

Central Lxtise, #do.71, Club Road,
belgawa-59, GOL.

Respondents {contd..)




Vi Py 5. Ad/Dy.Collector (P & V)
' Customs & Central Excise,
No.71, Club Road, Belgaum-590 001.

0

‘ 6. Government of India,
- : Ministry of Personnel (PG & P),
i o Department of Personnel & Traininy, :
New Delhi-110 001. " .. Respondents.

(By Standing Counsel Shri ¥.S.Padmarajaiah)

ORDER

iir. Justice P.K.Snyamsundar, Vice-Chairman:-

We have neard tne learned Senior Central Governwent Standing
Counsel for the respondents. The. appllcants demand for .restora-.

crirmaze. »----~--.,;----se—§mn--of their >enlor1ty accordlnu td the Juoi,mem: of the: Supreme .

CIATION v. STATE OF {AHARASHTRA '[1990 (13). ATC 348]. ve \are
told by the learned Standi_ng Counsel :that the said claim is
presently under consideration and in fact so much can be gathered
from para 10 of the objection statément filed on pehalf of tne
respondents. If Government hav% already undertakem a review
of tne aéplicants case on tne basis of their representations,
we tnink 1t appropriate to direct reSpondént—Z to dispose of
| —— tiose representations in accofdance witn law within a period
tnree montns from tne date of receipt of a copy of tnis order...
élso mavxv<e it clear that if any of the applicants have not
far filed representations, such of them will be at liberty

maKke sucil representations and on receiving thew tne Uanion

< . [ ' . . . . . . . :

\ —y LO"?'/ Governuent will consider tneir claims for seairoity. Tinose
w10 are yet to make their representations will wake them witnin
a wonth frow to-day and in sucn case on receipt of sucn represen-

tations, tne department will dispose of tne sawme witnin 3 wontns

© Bectihr Officer ]
Central Adminisirutive Tribunal Sd - 5q

Banéla"m? Bench’ MEASER]AD h VICL-CilAIR AL,
angalore

i e .. 1:i%S0oirt in tne DIRECT RECRULT:-CLASS.-II. ENGINEERING OFFICERS-ASSO- -

froa t-ne said date. 4 A .~ 2 A ,\_u:ié\"‘)i\__,ﬂw



CENTRAL ADMIN ISTRAT IVE TRIBUNAL
BANGA.ORE_BENCH

L

Second Floor," '
Commercial Complex, -
Indiranagar.

BANGALCRE~ 560 938,

Miscellaneoys APPLICATION NO:6 of 1995 ip 0. ANO. 328 /94 and 579 to

591 of 1994,

Sri.S.B.Mitbavkér and Thirteen Others.,

APPLICANTS ;.
V/s.
RESMDENTS ‘- ye Secretary, D/o.Revenue,M/O-Finance'NDelhi and
h'rSo »

Io‘

l. Sri.H.S.Ananthapadmanabha,Advodate,

« Sri.M,S. Pad i
No.108,NHCE Layout,Third Stage. 8 sifc,Gf‘s,é,':‘giggaéjﬁ;t
Fourth Block,Basaveswaranagar, Bld,Bangalore-1,
Bangalore-560 079, !
2. The Deputy Begretary,Department of Revenuye,

Ministry of Flaance,Ad-II-A,North Block,
'New Delhi-10000],

3. JThe Collector,Central Excise, Jueen's Road,
P.B.No.5400,Bangalore-l.

4, The Addl/Dy.Collecbor(P&V).Customs & Central Excige,
P.B.No.5400, Queen 's Road,Bangalore-]. .

5« The Collector,Central Excise,No.71,Club Road,
~ Belgaum~59000].

6, Addl./Dy.Collector(FEV),Customs & Central Excise,
, No.71, Club Road, Belgaum- 590001,

7. Ministry of Per.P.G & Pension Deptt.of Per.g Training,
Subject:~ ~P8rwarding-0f~g3pies_of the Order- passed by the
Central Administrative Tribunal,Bangalare.
_ Pl%ase find enclesed herewith 3 copy of tha ORDER/
STAY ORDER/INTERIM CRDER/ passed by this Tribunal in the. sbova

mentioned #pplication(s) on 04-01-199s,
Teeted oo
12lelqs
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2 o P,w D REGISTRAR
JUD IC IAL SBRANGHES ,
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. Date I Office Notes - Orders of Tribunal
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| | > | PKS VC/TVR MA
o . - ] 5%4) 4th January, 1994

Orders on M.A. No.6/95:

Heard both sides.

In  the circumstances
. mentioned in the M.A, we
accede to the request .of
‘Q the applicants for extension
of time and grant further
time to make the representa-
tion. We extend time upto
T % » . and till the end of February,-
‘ ' | v | 1995,

Let a copy of this order
be sent to the respondents

for information.

Centr8| Admini ‘
gangalote sench

Bangalere




